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COMMERCIAL TAXES DEPARTMENT 
-------- 

NOTIFICATION 
5th June, 2023 

 

Notification No.- 2/2023 – State Tax 

S.O. No. 18, Dated 5th June, 2023 -- In exercise of the powers conferred by section 128 of the Jharkhand 
Goods and Services Tax Act, 2017 (12 of 2017) (hereinafter referred to as the said Act), the Government of 
Jharkhand, on the recommendations of the Council, hereby makes the following further amendments in the 
notification of the Government of Jharkhand, the Commercial Taxes Department, S.O. No. 3– State Tax, dated 
the 3rd January, 2018 published in the Gazette of Jharkhand, Extraordinary, namely: — 

In the said notification, after the sixth proviso, the following proviso shall be inserted, namely: — 

“Provided also that the amount of late fee payable under section 47 of the said Act shall stand waived 
which is in excess of two hundred and fifty rupees and shall stand fully waived where the total amount of state tax 
payable in the said return is nil, for the registered persons who fail to furnish the return in FORM GSTR-4 for 
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the quarters from July, 2017 to March 2019 or for the Financial years from 2019-20 to 2021-22 by the due date 
but furnish the said return between the period from the1st day of April, 2023 to the 30th day of June, 2023.”. 

 

2.  This notification shall be deemed to be effective from 31st Match, 2023. 

                                                                         [File. No. VaKar/GST/01/2020] 
       By the order of the Governor of Jharkhand, 
 

 
                                  (Vipra Bhal)  

                      Secretary, 
                                   Commercial taxes Department 

Note: The principal notification S.O. No. 3– State Tax, dated the 3rd January, 2018 was published in the 
Gazette of Jharkhand, Extraordinary, and was last amended, vide notification number 12/2022 – State Tax, dated 
the 30th September, 2022 published in the Gazette of Jharkhand, Extraordinary, vide S.O. No. 36, dated the 30th 
September, 2022. 

 

 

वाͨणÏय-कर ͪवभाग 
-------- 

अͬधसूचना 
5 जून, 2023 

 
अͬधसूचना सoं.2/2023- राÏ य कर 

 
एस. ओ. सं. 18, Ǒदनांक 5 जून, 2023 - झारखÖड सरकार, झारखÖड माल और सेवा कर अͬधǓनयम, 

2017 (2017 का 12) कȧ धारा 128 ɮवारा Ĥद× त शिÈ तयɉ का Ĥयोग करते हु ए पǐरषद कȧ ͧसफाǐरशɉ पर 

झारखÖड के राजपğ, असाधारण, मɅ एस. ओ. सं. 3-राÏय कर, तारȣख 3 जनवरȣ, 2018 ɮवारा Ĥकाͧशत 

झारखÖड सरकार के वाͨणÏय-कर ͪवभाग कȧ अͬधसूचना का Ǔनà नͧलͨखत और संशोधन करती है,अथा[त:्- 

उÈ त अͬधसूचना के छठे परंतुक के पæचात ् Ǔनà नͧलͨखत परंतुक अंत:è थाͪपत ͩकया जाएगा, अथा[त:्- 

“परंतु यह भी ͩक रिजè Ěȣकृत å यिÈ तयɉ, जो जुलाई, 2017 से माच[, 2019 तक कȧ Ǔतमाहȣ के ͧलए या 2019-

20 से 2021-2022 तक ͪव× तीय वष[ के ͧलए Ǔनयत तारȣख तक ĤǾप जीएसटȣआर-4 मɅ ͪववरणी Ĥè तुत करने 

मɅ असफल हो गए हɇ ͩकंतु िजÛ हɉने उÈ त ͪववरणी 1 अĤैल, 2023 से 30  जून, 2023  तक कȧ अवͬध के 

मÚ य Ĥè तुत कर दȣ है, के ͧलए उÈ त अͬधǓनयम कȧ धारा 47 के अधीन देय ͪवलंब फȧस कȧ रकम अͬध× यिजत 

हो जाएगी, जो 250 ǽपये के आͬधÈ य मɅ है और पूरȣ तरह अͬध× यिजत हो जाएगी जहां उÈ त ͪववरणी मɅ देय 

राÏय कर कȧ कुल रकम शूÛ य है।”। 
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2. यह अͬधसूचना 31 माच[, 2023 से लागू मानी जाएगी।                             

[सं.सं.वा0कर/जी0एस0टȣ0/01/2020] 

झारखंड राÏयपाल के आदेश से, 

 

(ͪवĤा भाल) 

सͬचव, 

वाͨणÏय-कर ͪवभाग। 

 
ǑटÜ पण: मूल अͬधसूचना एस. ओ. सं. 3-राÏय-कर, तारȣख 3 जनवरȣ, 2018 झारखÖड के राजपğ, असाधारण, मɅ 

ɮवारा Ĥकाͧशत कȧ गई थी और उसका झारखÖड के राजपğ, असाधारण, मɅ एस. ओ. सं. 36, तारȣख 30 

ͧसतàबर, 2022 ɮवारा Ĥकाͧशत अͬधसूचना सं. 12/2022- राÏय कर, 30 ͧसतàबर, 2022  ɮवारा अंǓतम 

संशोधन ͩकया गया। 
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